
 

BEFORE THE HONOURABLE NATIONAL GREEN 

TRIBUNAL AT CHENNAI SOUTHERN ZONE. 

 (Original Application No.161 of 2021 (SZ)) 

BETWEEN 
 

Tribunal on its motion suo-motu based 
on the news item published in Deccan Chronicle newspaper 
Chennai edition dated 24.06.2021, under the caption  
“Penalise Company for dumping toxic waste in Kodaikanal : Activists” 
And the New Indian Express newspaper Chennai Edition dated 25.06.2021 
Under the caption “HUL” Begins  Solid –Remediation works in 
Kodaikanal” 
 

Versus 

 

1) The Chief Secretary to Govt. of Tamil Nadu, 
Govt. Secretariat Forest George, 

Chennai, Tamil Nadu – 600 009. 

 

2)  The Chairman, 
Central Pollution Control Board, 
Parivesh Bhawan, East Arjun Nagar, 
New Delhi – 11. 
  

3)  The Secretariat to Govt. of Tamil Nadu, 
Department of Environment, Climate Change & Forests, 
Govt. Secretariat, Fort George 
Chennai, Tamil Nadu – 600 009. 
 

4) The Chairman, 
Tamil Nadu Pollution Control Board, 
No.76, Anna Salai, Guindy, 
Chennai, Tamil Nadu – 600 032. 
 

5) Hindustan Unilever Limited (HUL), 
Rep. by its Chairman & Managing Director, 
Unilever House, B.D.Sawant Marg, 
Chakala, Andheri (E), 
Mumbai – 400 099. 
 

6)  The District Collector, 
Dindigul District, 
District Collectorate, 
First Floor, 
Dindigul – 624 004. 
 



 

 
 

7) The Principal Chief Conservator of Forest & Head of Forest 
Force & Chief Wildlife Warden, 
Panagal Maaligai, 
No.1, Jeenis Road, 
Saidapet, 
Chennai – 600 015. 
 

8) The District Forest Officer & Wildlife Sanctuary 
Kodaikanal Division, 
Mudaliyarpuram, Kodaikanal – 624 101. 
(Suo Moto impleaded as additional respondents 7&8  
As per order dated:31.08.2021) 

                                                                         …………….Respondent 
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THE DISTRICT FOREST OFFICER AND WILDLIFE WARDEN, 

KODAIKANAL FOREST DIVISION, KODAIKANAL)  
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